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MR. CHAIRMAN: Shri Tiruchi Siva from Tamil Nadu is associating. Now, Shri
Maharaja Sanajacba Leishemba.

Inclusion of Manipuri Language in Manipuri script on Indian currency notes

SHRI MAHARAJA SANAJAOBA LEISHEMBA (l\/lanipur): Hon. Chairman, Sir,
Manipuri language means Meeteilon was included in the Eighth Schedule of the Indian
Constitution on 20™ August, 1992 alongwith other languages like Konkani and Nepali.
Accordingly, Konkani and Nepali were already included in Indian currency notes. Now,
Manipuri is being taught upto M.A. first semester in the Manipuri script, Meetei Mayek.

|, therefore, request the Government through this august House to include
Manipuri language in Manipuri script in Indian currency note which is the wish and a
long cherished dream of our Manipuri people and hon. Chief Minister of Manipur, Shri
N. Biren Singh. Thank you, Sir.

DR. AMAR PATNAIK: Sir, | associate myself with the issue raised by the hon.
Member.

DR. SASMIT PATRA: Sir, | too associate myself with the issue raised by the hon.
Member.

SHRI SUJEET KUMAR (Odisha): Sir, | too associate myself with the issue raised by
the hon. Member.

SHRI SUBHASH CHANDRA SINGH: Sir, | too associate myself with the issue raised
by the hon. Member.

Reduction in scholarship amount being given to students belonging to the Scheduled
Castes
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DR. AMAR PATNAIK: Sir, | associate myself with the issue raised by the hon.
Member.

DR. SASMIT PATRA: Sir, | too associate myself with the issue raised by the hon.
Member.

SHRI SUBHASH CHANDRA SINGH: Sir, | too associate myself with the issue raised
by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | too associate myself with the issue
raised by the hon. Member.
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SHRI N.R. ELANGO (Tamil Nadu): Sir, | too associate myself with the issue raised
by the hon. Member.

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | too associate myself with
the issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | too associate myself with the issue raised
by the hon. Member.
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MR. CHAIRMAN: No, no, please. ....(/nferru,oz‘ions)... This is Zero Hour. If necessary,
you can call Shri Ashok Siddharth and ST THHTSY| His T & T SRR MU 3
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Poor Condition/maintenance of toilets constructed under the Swachh Bharat Mission
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